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VL thj‘ect: Third phase of expansio; uf ICDS Scﬂer’ne - assessment of thc:{

requireraent of additional Projecis and Angahwadl Centres.
Sii/Madam,

- AS you are aware, in a Public Interest Litigation {PIL} bearing numher CWP

| e / 190r2U01 - Feople's Union for Civil Libertiés {PUCL) Vs Uol & others,:the Honble
N vpreme Courl. vide its order dated 29.4.2004 had. inter-afia, directed the Jnion of .

India to indicate the timefisime within which the Scheme would be expanded 50 as lo

.cover 14 lakk habitations/setifements in the cauntry. The Nallanal Common Minimuns

Programme {NCMP) of the Gavérnment also envisages universalization of the ICDS

Scheme o provide a funclional Anganwadi in every setfler.ent and ensure full

i o ) 7y Cuverage vi all children, | )
I ""-‘ b ) - ) . ., . : -
BN 2 in campliance of he Supreme Court’s order and io imptemeni tha NCWMP, ari Inter- .
' ’ a(e)- Minislerial Task Force (IMTF) was constituted on_ 13" September, 2004 10 review the .
,f..;*_r.\u. populalion fiorms _and “sugges! revised, norms for sefting. of @ Project and an -
| Angznwadi Cenlre uder the [COS Scheme. The nioms recormended by the Inter- -

—Ministerial Task Force vide its report of 15® June, 2005, were shared with all the
w W g vide minislry’s letler No. 14:6/2005.CD:| dated 12" July, 2005. Based on the

i 7y Tevig population noms, the Statas were requesled fo indicate their requirement of
o ;g 'ﬂ al Projects/Anganwadi Centres for the 2°° phase of expansion of ICDS
‘h me;  As per the requiremenis so received, 156 Projects, 106726 AWCs and

3 Mini Angan.wadis have been sancticned to States/UTs during 2006-07.
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2N 4 3 Futher to this. as has already been brought to your notice thraugh e-mail (501 ;-
ST adgsmigs e ing the Honble Supreme Court i s order deted 13.12 2005 t.2s
. web b dwecien the Union of India 1o sanction and operationalise a munimum of 14 lakh AWGCs
“liee m oo phased and even manner, slarting forthwith and ending December 2008 'n dning
P ooge SO the Centeal Governmenl is requirc to identify 5C and ST, -habitalions Tor setting up
: e AGs anprionty basis | Initiating the exarcise for the third phase of the expansion of
i T e ICDS Scheme. the Ministry shared with the States/UTs, vide d.o. letter No. 14-
‘ 1/2004-CO-1 (Vol.ll) dated 10" January. 2007. the data on tolal number of habitations
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'\'lﬂ the country with SC popufation "of 40% or more as available from the Minislry of
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chod, “Edieation and: Lr’tatacy' and lhg',

ed by Départment of Drigkfng; Water -

f_or._fa’cﬂi{a‘ting' Preparation gy a, lfsl{' of

Wit Wwoulg require. additio '
-Hh habitatio Iseitlemn

':rer:ommendod-by A'MT':‘"_ Yo
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Prc[ectS: 'Ilhe Commy i

! i CoOmmenttangn that:
{i} Cummunity t—.weiapmam Block in 5

State shoylg e’ the unit foréariyiﬁo.n.
roject in furalitriba) areas, - frrespecliue of n
vl!lageslpopufaﬁon init '
13 2] rolmpr

ject Offige———

' he Tas feCommendeq that for blocks wi -More than tyy fac
Yion, dles Cotild opi for More than.ong Prajecy {@ one PEr one (g¢ pq;:ﬂ!atiohj
Of “ovid apy for one Grjacr only with Suitablg strengthen; P : :
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For RurallUrban Projects '
400-809 R

800-1800

1Awc
. - 2AWCs
1500-24ng - 3 Awes
Thereafter i, Muffipleg of 800 1 AWe
; ’ For Minj AWe
' " 150«00 : 1 Mini-Awe
! . - For Triba /RiverinelDesert, Hilly ang ofher difficpty dreass Projects
300-80¢0 ) - O tAWE ) T
ey - Awe T
¥ . 158.300 ) © T Mini Apye T
I Sy, R haezisy o Hdertm,. 4 NG e Sufvey hayn r'egard ;g
'._.J.-.'&J-.:mnna::ﬂy SC/ST,.!-Amo.r.-:y fiabitations "1 the conjay of the revised Opulalion
: Morms g 2ven apeve and furnish Specific fequiremenm of additiongy j
Anganwag, Cenires and Min; Anganwag; Centres
thirg Phase o eXpansion of th
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s = = 0 filfgnes::wlao::havefélﬁ'eﬁai:‘ééﬁi' their 1equirements of Anganwadi: Cenires
R Sy e p— _-;—_/_-_ "“7*‘ ; (AWQsJMim‘-AWCs) for the 37 phage of expansion, may resubmif their dropo;sdis_aﬂer
e VA 4 -taKing inlo decount the afore-mentioried popula  norms racommended by the IMTF.
; : Lo i . i
/L The requisite information ™y be fumished by 15th. Mdy: 200715 enably’ the
. ‘ Govérnment fo formutate i Proposal for the naxt phase of expanslon of the'ICDS
# "Scheme. The infor, afion may be given in z soft copy: (CO) alse along with a harg
. . copy. . o . P X . - -
: (. £
: ) ! Yours ra_hhfuuy.
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